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the Director of the Indian Standards Institu-
tion on the 3rd January, 1969 in New Delhi 
on "Standardisation and the common man"; 

(b) whether it is a fact that Government 
have refused to adopt certain standards about 
books and papers; 

(c) if so, the reasons therefor; and 

(d) the reaction of Government on the 
sugestions given by the Director of the Indian 
Standards Institution? 

THE MINISTER OF INDUSTRIAL 
DEVELOPMENT, INTERNAL TRADE 
AND COMPANY AFFAIRS (SHRI F. A. 
AHMED) : (a) Yes, Sir. 

(b) No. 

(c) and (d). Do not arise. 

Import of Angora Wool 

IOJ. SHRI GADlLlNGANA GOWD: 
Will the Minister of FOREIGN TRADE 
AND SUPPLY be pleased to state: 

(a) whether it i. a fact that import of 
Angora wool has been stopped by Govern-
ment; 

(b) if '0, the amount of foreign e~c an e 
likely to be saved anually as a result thereof; 

(c) whether Government propose to meet 
the demand of Angora wool by way of e~ a

nsion of production in the country; and 

(d) if so, the details thereof? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FOREIGN TRADE AND 
SUPPL Y (SHRI CHOWDHAR Y RAM 
SEWAKI: (a) Yes, Sir. 

(b) In 1966-67, an import licence for R,. 
88,000'. was issued for import of ADaora 
Wool. By stoppilll ir. import there is likely 
to be a savina of foreilD achalllC every year 
more or leas of this lDIpIitude. 

(c) aDd (d). There is at ~ aD Aqora 
RabbIt lIreediDt Fum at Kulu. The eIabIiIb-

ment of another Farm has been approved by 
the Department of AlI'iculturc in January, 
1969. Other measures for increasilll Allaora 
Wool production in the country arc also 
under consideration. The existing production 
of Alllora Wool in the country is considered 
adequate to meet the present demand for 
such wool. 

Saney of Dandakannya and Sam_lpur 
BolanaJr Areas 

102. SHRI CHINTAMANT PANI-
GRAHl : Will the Minister of STEEL, 
MINES AND METALS be pleased to 
stale : 

(a I Whether arrangement have been made 
(or undertakinll maanetometrie surveys of 
Dandakaranya and SambaJpur Dollllli. 
areas with the assistance of U. S. S. R. for 
locatina base metal deposits; 

(b) Whether any final decision has been 
taken by Goverment in this connections; 
and 

(c) if 50, the nature of decisions taken 
thereon? 

THE MINISTER OF PETROLEUM AND 
CHEMICAL AND MINES AND METALS 
(DR. TRIGUNA SEN) : (al to (c). Neaotiatlons 
for undertakinll aeromagnetic survey of Dan-
dakaranya and Sambalpur Dolanair areas with 
the assistance of U. S. S· R. are still In 
proaress. 

Lou Due to Reduct"'" In Ellporl Dutl. 
on T_, Jute, Ra" Cottoa and Iron ore 

103. SHRI CHINTAMANI PANI. 
GRAHl : Will the Minister of FOREIGN 
TRADE AND SUPPLY be pleased to 
state: 

(al the total 1011 suft'ered by Gown!-
ment u a result of the reductiOll In the ex· 
port duties on tea, Jute, raw cotton and iron 
ore so far; and 

(b) the extent to which export eanWIp 
_ mcr.aed from tea, jute raw cottoa and 
il'Oll ore • a result of reduction ill export 
duties 10 far ? 




